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ORAL ORDER
[Pronounced by Hon'ble Mr.S.N.Terdal, Member(J)]

None for the applicant. Counsel for the respondents present. On perusal, it is
seen that neither the applicant nor the counsel for the applicant was present on the last
date of hearing 1.e., on 23.3.2021, which shows that the applicant is not interested in

prosecuting the case.

2. Hence, this OA is dismissed for non-prosecution.

(C.V.Sankar) (S.N.Terdal)

Member(A) Member(J)
13.04.2021
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